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CENTRAL ADMINISTRATIVE TRIBUNAL
; 'KOLKATA BENCH
I ~ (CIRCUIT AT PORT BLAIR)

No. O.A. 351/00555/2017 , Date of order: 15.02.2018

Present: Hon"_ble Mr. V. Ajay Kumar, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

| - - Shri C, Abdul Kasim,

g S/o Shri C. Mohammed
' ~ ~ RJ/o Stewart Gunj

o Aged about 33 years,

- Presently working as
| Bus Conductor on d.
l STS Unit Fem'é\..

- rated basls,

Eed

ThenChlef Secretary,
A & N»Admlmstratlon,
Port Blaii‘ 144404,

=[he Secretary-cum-blrector,
Dli‘eetgrate of Transport,
A& N Aéim“iﬁistration,

Port’ Blair - 744101

5.  The Deputy Dlrector,
Directorate of Transport,
| , Andaman & Nicobar Administration,
| : Port Blair - 744101.

-

--- Respondents
For the Applicant . ~ Mr.R. Kumar, Counsel
|

,{ For the Respondents : Mr.-M. Tabraiz, Counsel
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ORD E R (Oral)
Per Mr. V. Ajay Kumar, Judicial Member:
Heard Mr. R. Kumar, Ld. Counsel for the appli'pant and Mr; M. Tabr
CoUnsel for the official respondénts.
2. 'The applicant, who is a Daily Rated Bus Conductor under the respo
has filed this OA mainly seeking regularization of his services at par with

——

other persons, whose services have been regularized by the resp

aiz, Ld.
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